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H GAUH HIGH COURT ATG WA A
(HIGH COURT OF ASSAM, NAGALAND IYIZORA[4 AND ARUNACHAL PRADESH)

N .HC .vrI-38/ 20 22t 1 38 (te
Smti layashree Bora,
Joint Rcgistrar (Vigrlance),
Gauhati High Court,
Guwahatt.

Shrr litu Mbni Barman,
District & Sessions Judge,
Goalpara.

Jh
Dated Guwahau, thc lt Septemb er, 2024

Station leave permission.

Lettcr No. DGl4079 Datcd 11.09.2024

Yours faithfully,

SJ I-
T.R GI RA VI CE

MemONo.HC.VIr-38/ 2022t c38+ A, dated ,11- o\-74
Copy to

With reference to thc above, I am dirccted to inform you that you have beengranted station reave permission, with the officiar vehicre, at own cost, from theevening of 14,09.2024 till the mornin g ol t7.og.2o24. The Addl. Distrrct & sessionsJudge, Goarpara, and rn his absence, Civir Judgc senior Division, Goarpara, and in her absence,the Chicf ludicial l\4agistrate, Goalpara, and rn his ubsencc, *noeucr in charge of chief ludicialI\4agistrate, Goarpara sharr remain in charge of your Court and omce durng your absence.
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../f. he Project Manager, Gauhati High Court
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